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 CALLING  ATTENTION
 TO  MATTER  OF  URGENT  PUBLIC

 IMPORTANCE

 REPORTED  ARMED  ROBBERY  रप  CANARA
 15.८१  Mauarani  15.5  BRANCH,  NEW

 DELHI.

 PROF.  RUPCHAND  PAL  (Hoogh-
 ly):  I  call  the  attention  of  the  Minis-
 ter  of  HOME  AFFAIRS  to  the  follow-

 ing  matter  of  urgent  public  impor-
 tance  and  request  that  he  may  make

 a  statement  thereon:—

 “Reported  armed  robbery  in  the
 Canara  Bank,  Maharani  Bagh

 Branch,  New  Delhi,  on  21st  Feb-

 ruary,  1982”,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 DEPARTMENT  05  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  ?.  reree-.

 TASUBBAIAH):  Sir,  There  was  a
 dacoity  in  the  Branch  of  Canara  Bank
 Situated  in  Maharani  Bagh  at  about
 12.30  p.m.  on  Sunday  the  21st  Feb-

 ruary,  1982.  This  Branch  works  on

 Sunday  from  10  ar.  10  12  noon.  At
 about  12.30  p.m.  45  persons  carrying
 firearms  forced  their  entry  pushing
 aside  the  chowkidar.  They  ordered
 the  employees  of  the  bank  to  collect
 in  a  corner  and  face  the  wall.  At
 pistol  point  they  obtained  the  keys  of
 the  strong  room  from  where  they
 collected  an  amount  of  5८.  10,78,880.
 They  escaped  in  a  sky  blue  Fiat  car
 bearing  20.  DEB  57  which  they  burnt
 in  a  secluded  lane  in  the  nearby

 ।  Kalandi  residential  colony;  and  escap-
 ed  in  another  car  already  parked

 अ €1' ९.

 The  Police  Control  room  was  in-
 formed  about  this  incident  at  12.44
 ?.  8100.0  the  first  police  party  reach-
 ed  the  spot  by  12.49  pm.  The  SHO
 With  his  staff  also  reached  the  bank
 followed  by  the  DCP  and  other
 Senior  officials  including  the  Com-
 missioner  and  the  Additional  Com-
 missioner.  The  Lt.  Governor  also
 visited  the  site  a  little  later.
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 The  Delhi  Police  alerted  the  border

 posts  and  the  x.  १.  and  Haryana
 Police  to  keep  a  watch  for  the  car,  A

 case  was  registered  at  P.  S.  Srinivas-

 puri  and  js  being  investigated,  Police

 parties  have  been  sent  to  different

 places  to  check  certain  leads.

 Vigorous  efforts  are  being  made  to

 apprehend  the  culprits.

 PROF.  RUP  शen  PAL:  Sir  the

 bank  dacoity  that  took  place  on  Sun-

 day  last  at  Maharani  Bagh  is  a  daring.

 daylight  dacoity  and  the  method
 followed  by  the  armed  dacoits  reminds
 us  of  the  Texas  story  which  has  been

 written  about  the  dacoities  and  armed

 robberies  in  certain  parts  of  America
 and  other  places,

 Sir,  it  Was  a  10-minute  operation
 and  the  armed  dacoits  escaped  with

 more  than  Rs.  10  lakhs  by  slapping
 the  watchman,  the  cashier  and  the

 Manager.

 12.13  hrs.

 [Mr.  DreputTy-SPEAKER  IN  THE  CHAIR]

 Sir,  it  is  not  the  first  incident  of
 this  tyue.  In  the  recent  past,  three
 such  daring  dacoities,  if  not  more,
 took  place  only  in  South  Delhi,  the
 first  one  at  a  nationalised  bank,  the
 Bank  of  India,  Greater  Kailash

 Branch,  and  the  second  at  a  branch  of

 the  same  Canara  Bank  in  South  Ex-

 tension.

 Sir,  dacoity  is  not  a  new  thing  in

 Delhi.  Delhi,  of  late,  has  begun  to  be

 described  as  the  capital]  in  the  crime

 map  if  India  and  very  often,  on  many

 occassions,  we  have  discussed  many
 things  about  the  law  and  order  situ-

 ‘ation  in  Delhi  itself,  But  the  new

 thing  here  is  that  the  operation  was

 meticulously  planned  and  a  “cover”
 car  Was  used  and  the  other  car  was
 burnt  in  such  gq  manner  that  it  is  a
 pointer  to  new  thing  that  are  coming
 up  in  respect  of  dacoities.  A  routine
 answer  and  stock  reply  xa८  been
 given  by  the  hon.  Minister,  If  the
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 Minister  ultimately  says  that  the
 bank  dacoity  is  an  international  phe-
 nomenon  there  js  nothing  to  be

 amazeq  with,  Because  when  the  in-

 flation  was  discussed,  it  was  said  it

 Was  an  international  phenomenon.
 If  you  want  to  discuss  corruption,  it

 is  said  that  it  is  gn  international

 phenomenon,  If  you  now  try  to  dis-

 cuss  the  Maharanj  Bagh  Bank

 Dacoity,  it  may  be  said  so,  I  do  not

 know,

 MR.  DEPUTY  SPEAKER:  It  is  an
 all-India  phenomenon.

 SHRI  6.  1t.  BANATWALLA:

 (Ponnani):  There  is  a  foreign  hand
 in  looting  the  banks  now!

 PROF,  RUPCHAND  PAL:  Yes,  You

 must  try  to  find  out.

 MR.  DEPUTY  SPEAKER:  Prof.

 Rupchand  Pal,  it  is  inculding  West

 Bengal.

 PROF.  RUPCHAND  PAL:  No  sir.
 If  you  see  thte  statistics,  the  amount

 recovered  by  the  police  is  really

 praise-worthy.

 This  is  amazing  that  only  one  wa-

 tchman  or  only  one  secusjty  guard
 was  there  with  a  simple  wooden  pole
 to  protect  the  bank  and  to  look  after

 its  security.  Sir,  in  view  of  the  state-

 ment  made  by  the  hon.  Minister,  may
 I  know  from  the  hon.  Minister  whe-

 ther  it  is  a  fact  that  the  banks  have
 not  adhered  to  the  security  measures

 suggested  by  Delhi  Police  itself?  Is

 it  not  a  fact  that  a  circular  was  issu-
 ed  by  Delhi  Police  in  November  last

 following  a  bank  robbery  in  South
 Delhi  and  the  banks  were  asked  to

 appoint  plain-clothed  policemen  who

 had  sophisticated  arms  and  banks

 were  also  asked  to  fix  giri]  doors  and
 instal]  alarm  system?  How  js  it  that
 even  after  that  circular,  the  authori-

 ties  did  not  adhere  to  that?  Or  is  ita
 fact  that  the  bank  authorities  approa-
 ched  the  police  repeatedly  to  sanc-

 tion  arms  licences  to  the  watchmen
 to  implement  certain  recommenda-

 tions  of  the  authorities  regarding
 alarm  system  and  direct  line  between

 Police  and  others?
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 1s  it  not  a  fact  in  view  of  just  what
 I  have  mentioned  that  the  senior

 manager  of  the  said  bank  that  was

 looted  on  Sunday  wrote  a  letter  ta
 the  Central  authorities  several]  months

 ago  that  a  licence  for  gun  for  the

 security  guard  be  given?  And  the

 details  were  sought  in  this  connec-
 tion  and  were  provided  by  the  bank

 authorities.  But  still  no  gun  licence:
 was  provided  to  the  security  guard.

 In  the  story,  we  find  many  things-
 that  the  car  was  used  with  such  and
 such  number  plate  in  which  they
 came  and  it  was  of  such  घात  such
 colour  and  actually  the  number  plate
 used  was  DEB  57.  All  these  things
 have  come  out  in  the  newspaper.
 How  far  is  this  true,  ।  d०  not  know.

 But  still  when  the  checkposts  were

 alerted,  a  peculiar  thing  happened.
 Though  the  checkposts  were  alerted’

 regarding  the  number  DEB  57,  even

 when  the  police  knew  that  this  was

 a  fake  number  and  this  could  not  be

 the  number  ४५  which  the  dacoits:

 could  escape  or  pass  into  any  other

 country-side  or  neighbouring  State.

 Was  there  any  mis-coordination?  Was

 it  intentional,  deliberate  or  it  was  a.

 lapse?  If  it  was  a  lapse,  the  respon-

 sibility  will  have  1०  be  fixed  and  what

 has  been  done  in  this  respect  by  the:

 Government?

 In  this  connection,  I  would  like  to

 know  from  the  hon.  Minister  whether

 the  Confederation  of  Bank  Officers’

 organisations  have  come  out  with

 certain  suggestions  to  check  or  pre-

 vent  bank  dacoities.  Firstly,  there  is

 a  suggestion  that  there  should  be

 liberal  sanctions  of  arms  licences  to

 Bank  Officers.  Secondly,  the  photo-

 graphs  of  known  anti-social  persons™
 or  those  involved  in  bank  dacoities  in

 the  past,  but  now  on  bail  or  freed  by

 the  court  later  on  should  be  provid-
 ed  to  the  Bank  authorties.  Thirdly,
 threre  should  be  a  direct  link  betweem

 the  Bank  and  the  local  police  as  also

 the  mobile  police  patrol  during  bank-

 ing  hours.  If  such  suggestions  have.

 been  given,  I  want  to  know  what  steps:

 the  Government  have  taken  in  this

 regard.
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 There  are  already  certain  safety

 measures  suggested  by  the  RBI.

 which  are  to  be  taken  by  the  Bank

 authorities  when  the  Bank  money  is

 being  carried  from  one  branch  to

 another.  Again,  when  a  new  branch

 is  being  opened,  there  are  certain

 things  to  be  (10191 8898-16 8  into  and  certain

 aspects  to  be  taken  into  account.

 Arms  licences  should  always  be  pro-
 vided  and  security  guards  should  al-

 ways  be  armed.  We  are  always  feel-

 ing  proud  that  we  have  came  up  in

 science  and  technology,  Can  the

 Government  not  provide  an  alarm

 system  in  the  Banks  so  that  as  and

 when  there  is  any  chance  of  looting
 or  dacoity  taking  place  in  the  Bank,
 an  alarm  system  may  be  used?  Also,

 there  should  be  a  time  schedule  for

 the  opening  and  closing  of  the  strong
 room  and  there  should  also  be  a  pro-
 vision  for  automatic  electric  doors.

 These  are  the  suggestions  that  have

 come  up.  I  do  not  know  whether

 the  Government  has  considered  all

 these  suggestions,  Why  I  am  asking
 all  these  things,  as  to  whether  any-

 thing  has  been  done  in  respect  of
 these  suggestions,  is  because  the

 people  have  started  thinking  that

 there  i3  g  pattern  in  all  those  dacoi-

 ties  As  it  has  come  out  in  the  news-

 papers,  if  we  analyse  only  these  three
 Banks  dacoities  which  have  taken

 place  in  a  few  months  in  South  Delhi

 itself,  we  can  find  a  pattern  and  this

 pattern  is  coming  up,  So  much  money
 is  being  spent  by  the  Home  Ministry
 to  safeguard  the  interests  of  the

 people.  But  we  find  that  one  after
 another  bank  dacoity  it  taking  place
 and  nothing  has  come  out,  I  want  to

 know  from  the  hon.  Minister  what  has

 happened  to  the  first  Bank  dacoity?
 Has  anyone  been  arrested?  What  about

 the  second  bank  dacoity  in  which

 Rs,  65  lakhs  were  involved,  in  the

 Canara  Bank,  Sovth  Extension
 Has  anyone  been  arrested?

 In  view  of  all  these  bank  dacoities

 taking  place  in  alarming  proportion
 particularly  in  Delhi,  may  ?  know
 what  positive  steps  the  Government

 (CA)

 propose  to  take  immediately?  In

 this  context.  I  would  like  to  know
 from  the  hon.  Minister  how  many
 dacoities  have  taken  place  during  the

 period  1980-81  and  1981-82  (upto
 this  period)  in  Delhi  itself,  how  many

 persons  have  been  arrested,  what  is
 the  amount  of  money  involved  and
 haw  much  has  been  recovered  by  the

 police?

 SHRI  9.  VENKATASUBBAIAH:

 Mr,  D:eptty-Syneaker,  Sir,  I  will  start

 by  waying  that  the  hon,  Member  has

 asked  whether  this  is  also  due  to  in-

 ternational  phenomena.

 It  may  be  All-India  phenomenon
 that  according  to  statistics,  West  Ben-

 gal  tops  the  list  in  the  matter  of
 bank  dacoities.  But  I  do  not  want

 to  go  into  those  details  now.

 MR,  DEPUTY  SPEAKER:  You  say
 that  even  if  it  takes  place  in  West

 Bengal,  it  is  bai.  There  is  no  harm

 in  making  that  statement.

 SHRI  :.  VENKATASUBBAIAH:

 Wherever  it  takes  place,  including  in

 West  Bengal,  it  is  bad.  That  is  what

 I  have  said.

 (Interruptions)

 PROF.  RUP  ce  PAL:  Now

 we  are  discussing  about  the  incident

 that  took  place  in  Delhi  itself.

 SHRI  SATYASADHAN  CHAKRA-

 BORTY  (Calcutta  South):  West

 Bengal  is  a  nightmare  to  them.  They
 cannot  forget  West  Bengal.

 SHRI  :.  VENKATASUBBAIAH:

 But,  it  js  not  a  nightmare  for  da-
 coits.

 Another  point  which  is  raised  is

 about  the  licence  that  has  been  sought
 for  and  that  there  has  been  a  delay.

 No  such  licence  has  been  asked  for

 _and  there  15  no  question  of  delay  in

 granting  the  licence.

 The  Federation  made  certain  sug-
 gestions  and  the  Hon.  Member  has

 enumerated  some  of  the  suggestions
 that  were  made,  They  have  been  re-
 ceived  recently  and  these  are  under
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 the  active  consideration  and  exami-
 nation  by  the  Banking  Division  of

 the  Ministry  of  Finance.  The  next

 question  was  why  only  a_  particu-
 lar  Number  has  been  indicated  to

 the  check-posts?

 I  have  give  in  my  statement  the

 chronology  of  events  that  have  taken

 place  with  regard  to  this  bank  rob-

 bery  in  Maharani  Bagh,

 SHRI  ATAL  BIHARI  VAJPAYEE

 (New  Delhi):  Is  it  a  robbery  or  a

 dacoity?

 SHRI  :.  VENKATASUBBAIAH:

 It  is  8  robbery  or  dacoity,  whatever

 it  may  be,  It  may  be  a  dacoity,

 MR.  DEPUTY  SPEAKER:  Can

 you  distinguish  the  difference  in

 meaning  between  ‘robbery’  and  ‘da-

 coity’?

 SHRI  ATAL  BIHARI  VAJPAYEE:
 I  can,  if  you  allow  me  to  do  so.

 MR.  DEPUTY  SPEAKER:  We  will

 have  a  separate  discussion  on  this.

 SHRI  ?.  VENKATASUBBAIAH:

 According  to  the  details  of  the  case

 which  I  have  given  just  now,  the  in-
 cident  is  reported  to  have  taken  place
 between  12.30  hrs.  and  12.38  hrs.  t-
 timation  was  given  to  the  Control
 Room  at  12.44  hrs,  Police  arrived  at
 12.49  hrs.  The  next  question  was

 why  only  that  particular  Number  was

 given  when  the  Police  made  an  ९-

 quiry  there  on  the  spot.

 They  said  that  the  peovle  came  in
 a  particular  car  and  they  committed
 the  crime  and  ran  away.  So,  imme-

 diately  Police  had  taken  action  to
 alert  the  Police  at  the  border  and

 Check-post  also  in  various  Control
 Rooms  that  such  and  such  a  car  has
 committed  a  dacoity.  People  know
 that  car.  Only  after  some  time
 when  the  alert  was  made  from  one
 Control  Room,  we  got  information

 -
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 that  in  a  particular  lane,  a  car  bear-

 ing  the  same  number  was  burning.
 So  these  people  and  the  Policemen
 went  there  and  they  made  an  enqui-
 ry.  89  the  time  the  enquiry  was

 made  and  the  local  people  were  in-

 terrogated,  only  then,  they  came

 to  know  that  there  was  a  car  waiting
 at  the  site.  This  particular  car  bear-

 ing  that  particular  Number  has  been

 burnt  and  so  it  is  not  a  question  of

 complacency  on  the  part  of  the  Police
 because  they  never  knew,  They  came
 after  some  time  and  found  that  this
 car  had  been  abandoned  in  a  lane

 and  it  was  burnt  and  the  dacoits  had

 gone  away  in  a  particular  car.

 PROF,  RUP  CHAND  PAL:  What

 jis  the  distance  between  the  bank
 and  the  place  where  that  car  was
 left?

 SHRI  १.  VENKATASUBBAIAH:
 ।  8111.0  not  able  to  tell  you  at  _  this

 time.  It  took  them  another  15  to  20

 minutes;  by  the  time  they  got  the

 information  that  a  car  bearing  that

 particular  number  was  burning,  they
 went  there;  immediately  they  -reach-
 ed  that  place;  that  must  have  taken
 them  five  to  ten  minutes;  and  then
 the  interrogation.  I  understand  it  is

 one  kilometre  from  the  bank.  They
 made  all  these  enquiries  and  then  it

 was  made  known  to  them  through
 cross-examination  people  that  they
 had  gone  i  a  different  car.  It  was  not
 a  deliberate  thing  on  the  part  of  the

 police  to  mention  only  that  particular
 car.  When  information  came  to

 them,  the  first  thing  they  did  was,
 they  alerted  all  the  contro]  rooms
 and  also  check-posts  and  they  speci-
 fically  mentioned  that  car  because
 the  people  on  the  spot  said  that  in
 that  particular  car  bearing  that  num-
 ber  those  peorle  had  Sed  away.

 There  was  no  complacency,  nor  was
 there  any  deliberate  act,  on  the  part
 of  the  police  in  this  case.

 Another  problem  he  has  mentioned
 is  about  certain  steps  that  are  to  be

 taken.  We  had  a  sort  of  discussion
 with  the  bank  authorities  and  the
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 Banking  Division  about  the  safe-

 guards  to  be  taken,  the  precautionary
 measures  that  have  to  be  undertaken

 to  see  that  such  thing  do  not  recur.

 The  hon.  Member  is  correct  when  he

 has  said  that  the  Deputy  Commis-

 sioner  of  Police  has  addressed  a  let-

 ter  to  the  banking  authorities.  Vari-

 ous  points  came  to  be  discusseq  in

 that.  There  are  at  present  35,000
 branches  of  commercial  banks  in  the

 country  and  posting  of  armed  guards
 in  €ach  of  them  would  mean  emp-
 loyment  of  1,40,000  on  the  basis  of
 four  guards  per  branch;  the  expen-
 diture  will  come  to  something  like
 Rs,  140  erores  per  annum.  This  is

 the  financial  constraint  that  was  dis-
 cussed  in  that  meeting,  That  is  why
 the  suggestion  was  made  that  banks

 May  have  a  selective  approach  of

 posting  of  armed  guards  in  sensitive
 and  vulnerable  points,  especially
 where  there  are  significant  cash  hold-

 ings.  Apart  from  the  financially
 prohibitive  aspect  of  the  matter,
 posting  of  armed  guards  also  does
 not  ensure  the  safety  of  lives  of  the

 employees  or  customers,  The  experi-
 ence  of  the  banks  has  been  that,
 wherever  there  was  resistance,  there
 have  been  injuries  to  er  even  deaths
 of  bank  employees  or  armed  guards
 themselves  or  customers,  Out  of  the
 five  cases  where  thefts  have  taken

 Place,  three  were  in  branches  where
 armed  guards  were  present.  This  is

 also  one  hazard  which  has  been  dis-
 cussed  jin  that  meeting.

 This  particular  bank  the  Canara
 Bank,  has  discussed  this  matter  and

 they  have  come  to  a  decision  that,  at
 least  in  their  branches  which  are
 in  the  north,  these  armed  guards
 have  to  be  provided.  That  was  the
 recent  decision  made  by  the  Canara
 Bank  management.  16  vulnerable

 branches,  specially  those  having  lot
 of  cash  balances,  it  was  decided  that
 armed  guards  should  be  provided.
 The  other  decisions  taken  include  in-

 stalling  of  electronic  alarm  system
 which  the  hon.  Member  has  071९0
 out  and  branches  observing  holidays
 on  the  same  day  when  markets  are

 (CA)

 closed—on  a  day  other  than  Sunday.

 These  are  some  of  the  decisions  that
 have  been  taken  in  order  to  see  that

 such  dacoities do  not  take  place,

 About  the  Canara  Bank  also  I  have

 mentioned  as  to  what  decisonis  they
 have  taken  in  the  matter.

 As  regards  the  other  points  which

 the  hon.  Member  raised,  namely,
 about  the  dacoities  that  took  place  in
 South  Delhi-especially  he  mentioned

 about  three  dacoities  that  took  place
 in  Delhi—I  am  told,  last  year  there

 was  &  dacoity  that  took  place  and  in

 the  previous  year,  two  dacoities’  took

 place—as  pointed  cut,  we  are  making

 vigorous  efforts,

 Regarding  the  dacoities  that  have

 taken  place  in  September  1981,  the

 police  are  taking  all  the  necessary

 steps.  There  are  reasonable  chances

 of  finding  out  or  identifying  the

 culprits  and  bringing  them  to  book,

 All  these  efforts  are  being  made  in

 this  connection.

 MR.  DEPUTY-SPEAKER:  He

 wanted  to  know  as  to  how  many  of

 them  have  been  arrested.

 SHRI  ?.  VENKATASUBBAIAH:

 Investigation  is  going  on.  So,  at  this

 juncture  jt  is  not  in  public  interest

 nor  is  it  in  the  interest  of  successful

 investigation  of  the  e८ee  (०  supply

 all  the  details  since  the  culprits  may

 have  a  chance  to  escape  on  the  way.

 I  have  already  said  about  the

 dacoities  that  took  place  last

 I  said  that  vigorous  in  vestigation  is

 going  on.  We  are  taking  al]  possible

 steps  in  this  regard.

 year

 As  regards  safety  measures,  we  are

 in  constant  touch  with  the  banking

 authorities  to  see  that  such  vulner-

 able  places  are  properly  guarded.  We
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 have  taken  all  possible  steps  ४  this

 connection.  There  is,  therefore,  no

 complacency  or  any  sort  of  indiffer-

 ence  on  the  part  of  the  Government.

 MR,  DEPUTY-SPEAKER:  There  is

 no  other  way  of  replying.

 प्रो०  जीत कुमार  मेहता  (समिति-

 पुर)  :  मुझे  प्रसन्नता है  कि  मंत्री  महोदय

 ने
 यह  नहीं  कहा  है  कि  यह  वल्ड  नाइड

 फिनोमिना  होने  के  कारण  घटना  घटी

 है

 SHRI  ?.  VENKATASUBBAIAH:

 I  did  not  say  that,  Perhaps  I  was  not

 able  to  express  myself.

 PROF.  AJIT  tar  MEHTA

 (Samastipur):  I  express  my  happiness
 that  you  did  not  express  that.

 कभी  मंत्री  जी  ने  कहा  कि  वैस्ट

 बंगाल  सर्वोपरि  है  बैंक  डर्क तियों  के  मामले

 में।  यह  हो  सकता  है.  लेकिन कुछ

 mire  में  देना  चाहता  हूं।  वैस्ट  बंगाल

 में  डर्क तियों की  1403  घटनाएं हुई  हैं

 mit  बाबरी  की  1346,  बिहार  में

 watt  को  2793  कौर  डर्क तियों  वी

 1578 ।  उदर  प्रदेश में  डर्क तियों की

 6575  श्र  राबरी  की  7496  1  महा-

 we में  3208  राबरीज  की.  घटनाएं

 घटी  हैं।  दिल्‍ली  को  ही  श्राप  लें।  21

 दिसम्बर,  1981  कों  जत्थेद र.  संतोख

 सिंह की.  हत्या  हुई।  उसके  तीन  दिन

 (CA)

 पुलिस  कमिश्नर  को  बदल  देने  से  उनके

 कर्तव्य  की  इतिश्री हों.  गई।  पुलिस

 कमिश्नर को  बदल  देने  से  ही.  सारी

 व्यवस्था क्या  सुधर  जाएगी  |

 पिछले  साल  की  घटनाओं  पर  नगर

 में  ही  नहीं  बल्कि  सारे  देश  में  कमोबेश

 यही  व्यवस्था थी  ।  पुलिस  पर  ही  इसका

 सारा  दोष  लाद  दिया  जाए  मैं  ऐसा  नहीं

 मानता  हूं।  व्यवस्था  सुधारने  की  जिसमें-

 दारी  पुलिस  की  होती  है।  किन्तु  व्यवस्था

 बिगड़ती  है  पुलिस  कौर  भ्रपराधियों का  जब
 राजनीतिज्ञों के  साथ  सांठगांठ हो.  जाता

 है।  पिछले  दिनों  दिल्‍ली  में  भी  कुछ

 ऐसी  घटनाएं  प्रकाश  में  आयीं  हैं  जिन  में

 राजनीतिज्ञों के  साथ  अपराधियों  की  सांठ-

 गांठ  की  बात  स  मने  करायी  है  ।  इस  घटना
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 तंग  करते।  लेकिन  यह  तो  बैक  की

 बात  है,  तुरन्त  सब  लोग  पहुंच  गए

 लेकिन  ्  क्या?  अखबारों  में  छपा,

 4  आज

 है

 4

 ज

 ०५,

 are
 das

 मैं

 ऊ

 4

 85  14

 द

 4  ii  लि  5;  4

 44  श

 4

 श्राप ने  बताया  कि  जून  कौर  सितम्बर

 में  shit  की  घटनाएं हुई  रोक  कभी  तक

 feat  को  नहीं  सुलझा  पाये।  मैं  पूछता

 हूं  फिर  इतनी.  बड़ी  पुलिस  मशीनरी

 fea  लिए  है  ?  यह  घटना  भी  नहीं  सुलझा

 सकी  है।  क्या.  सारी  पुलिस  इसीलिए

 है  कि.  जनग्रान्दोलन  को  दबा  दिया

 जाये  ।  अपराधियों  का  पता  लगाने  के

 लिए  नहीं  ।  झ्र  पकी  सारी  पुलिस  मशीनरी

 aie  गृह  विभाग  इसीलिए  चल  रहा  है

 कि  जनांदोलनों  को  दबाया  जाय,  और

 कोई  काम  इनका  नहीं  है।  ऐसा  ही

 अतीत  होता
 है

 ।

 q  समझता  हूं  कि  शायद  गृह  मंत्री

 -भी  तक  यह  नहीं  जानते  होंगे  कि  वह

 गाड़ी जो
 चलों  है  कौर  जिस  गाड़ी

 'पर  डकैत  लोग  भागे  हैं  उनके.  मालिक

 कौन  थे
 ।  पिछने साल  में  ग्रेटर

 कालोनी में  यूनाइटेड बेक  में  इसी  तरह
 की  घटना  ह  श्राप  देखें  हम  लोग  जो

 नान-टेक्निकल हैं  वह  भी  जानते  हैं  कि

 दोनों  .
 का.  मोड  श्राप रेन् डी  एकसा  ही

 लगता  है।  महारानी  बाग  में  जो  घटना

 हुई  उस  दिन  वहां  का  बाजार  बन्द  था
 ।

 ग्रेटर  कैलाश  में  जो  घटना  हुई  वहां

 (CA)

 का  भी  बाजार  उस  दिन  बन्द  था,  शायद

 मंगलवार  था  ।  कौर  अपराधियों के  वर्णन

 सकता  है  ?  क्या  इस  में  किसी  तरह  का

 सब  से  बड़ा  बैंक  है,  क्या  यह  बैंक  इन

 सुरक्षात्मक  उपायों  को  अपनाने  में  अगुवायी
 करेगा ?

 बैंक  में  नकद  राशि  रखने  सम्बन्धी

 नियम  का  क्या  कड़ाई  से  पालन  होता  है,

 अगर  नहीं  होता  है,  तो  उसके  सम्बन्ध में

 क्या  उपाय  करने  जा  रहे  हैं  ?

 तीसरा  प्रश्न  मेरा  इस  सम्बन्ध  में  यह

 है  कि  वैसी  ही  घटना  जब  दिल्‍ली  में  पहले
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 [प्रो ०  अजित  कुमार  मेहता]

 हो  चुकी  थी,  तो  कनारा  बैंक  का  चौकी-

 दार  उस  दिन  भी  खाली  हाथ  वयों

 था ?  बढ़ती  हुई  बैक  डर्कतियं।  की  घटनायें

 को  देखते  हुए,  कौर  इस  तरह  की  घटनाएं

 दक्षिण  दिल्‍ली  में  पहले  भी  हो  चुकी  हैं,

 तो  वैसी  स्थिति  में  जब  कि  उस  दिन

 बाजार  बन्द  था,  चौकीदार  निहत्था  क्यों

 था?

 (व्यवधान )

 MR.  DEPUTY  SPEAKER:  There  are

 three  more  Members,  Prof,  Mehta.

 Please  give  them  some  time  also;  you
 should  not  exhaust  everything.

 PROF.  AJIT  KUMAR  MEHTA:  I

 have  got  only  these  questions,  Sir,  1

 have  concluded.

 SHRI  ?.  VENKATASUBBAIAH;  I

 will  confine  myself  only  to  the  points
 which  have  been  raised  in  regard  to

 this  incident  of  dacoity  which  1185.0

 taken  place,  which  is  the  subject  under

 discussion  now.  He  referred  to  crimes

 and  other  things  in  other  parts  of  the

 country  and  30  on,  Sir,  these  are  ए-

 rious  details,  If  an  appropriate  ques-
 tion  is  put,  then,  it  will  be  answered.
 I  do  not  want  to  waste  the  time  of  the

 House  now  to  go  into  these  details.
 I  will  confine  myself  only  to  the  sub-

 ject  under  discussion.  The  hon.  Mem-

 ber  saiq  that  in  some  western  count-
 ries  certain  security  measures  have
 been  devised  and  he  asked  us  whether

 we  are  going  to  introduce  such  things
 here  in  our  country,  Well,  Sir,  I  have

 already  stated  in  my  statement  ear-

 lier  that  we  are  having  discussions
 with  the  Banking  Division  and  with
 the  Banks  regarding  the  introduction
 of  the  Electronic  system,  about  the

 Walkie-talkie  and  so  on.  We  are  going
 into  the  details  as  to  what  effective

 steps  can  be  taken.  These  matters
 are  under  active  examination  of  the

 Government,  In  consultation  with  the

 Banking  Division,  as  well  as  with  the

 Banks  concerned  in  the  country.
 ।  ae6  with  the  hon.  Minister,

 in  Canara  Bank  etc.  3  36
 (CA)

 MR.  DEPUTY  SPEAKER:  Hon,
 Member..

 SHRI  P.  VENKATASUBBAIAH:

 Hon.  Member,—I  am  sorry.

 SHRI  SATYASADHAN  CHAKRA-

 BORTY:  There  is  no  Minister  here.
 It  is  only  your  privilege.

 SHRI  १.  VENKATASUBBAIAH:  A

 Slip  of  tongue  also  may  make  him  a
 Minister  sometimes!  Who  knows?

 SHRI  SATYASADHAN  CHAKRA-
 BORTY:  ।  arn  happy  he  has  told  on
 the  future,  that  in  future,  a  Minister
 can  be  there  from  this  side;  let  them
 also  join  us  here,

 MR.  DEPUTY  SPEAKER:  Sometime
 back  ।  saw  in  the  papers  that  he
 would  become  Chief  Minister:  there-

 fore  he  is  addressing  him  as  Minister.

 SHRI  ?.  VENKATASUBBAIAH:
 Sir,  if  ।  (01716  to  that  side,  I  will  be
 in  very  good  company  of  r.  Satya-
 Sadhan  Chakraborty,  because,  at  no
 point  of  time  is  there  any  hope  of  his
 coming  on  this  side.  I  will  find  it  a
 good  company  there.

 xe  referreq  also  to  the  State  Bank
 which  is  a  major  Bank  in  this  country.
 It  is  8150.0  under  active  consideration  as
 to  what  steps  are  required  to  be  taken
 to  provide  them  with  the  latest  gad-
 gets  and  electronic  equipments,
 Then,  financial  constraints  are  also
 there.  All  these  things  are  being  dis-
 cussed  threadbare.

 About  keeping  the  Cash,  already
 detailed  instructions  have  been  given
 to  the  various  branches  of  the  banks
 as  t0  how  money  has  to  be  kept.  There
 are  security  measures,  There  is  a  safe

 provided  and  the  cash  has  to  be  put
 i  a  Very  Safe  place.  There  is  no  lapse
 on  this  account,

 The  chowkidar  ३  8  bank  employee.
 As  ।  have  said,  these  dacoities  have
 taken  place  in  South  MDelhi.  The
 Canara  Bank  management  has  already
 Said  that  in  such  cases,  especially  in
 Northern  India  and  Delhi,  they  are
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 having  a  proposal  to  arm  the  santry
 or  the  chowkidar  in  these  vulnerable

 places.  And  I  hope  &  decision  will  be

 taken  soon  on  the  lines  suggested  by

 some  hon,  Members.

 SHRI  SATYAGOPAL  MISRA  (Tam-

 luk):  Sir,  within  a  very  short  spel]  of

 time,  three  bank  robberies  have  taken

 place  in  South  Delhi  alone  and  none

 of  the  culprits  involved  in  these  inci-

 dents  have  been  arrested  so  far.  This

 is  the  picture  and  position  of  the  capi-
 tal  of  our  country.  This  causes  a  great

 anxiety  among  the  people,  The  hon,
 Minister  was  speaking  about  West

 Bengal.  Let  me  explain  some  facts  to

 the  House.  During  the  year  1979,  the

 police  in  West  Bengal  was  able  to  re-

 cover  53.  22.51  lakhs  which  were  looted

 by  the  dacoits  in  that  year  and  25

 persons  were  arrested.  I  can  also  give

 the  figures  of  1980  and  1981.

 The  idea  that  giving  guns  or  rifles
 to  the  watchmen  on  duty  in  the  banks
 will  save  the  banks  from  such  dacoities
 is  not  true.  Our  experience  in  West

 Bengal  is  that  in  some  banks,  the
 rifles  given  to  the  Chowkidars  were

 also  snatched  by  the  dacoits,  Of  course
 after  the  incidents  took  place  the

 West  Benga]  Police  were  able  to  re-

 cover  those  guns  and  rifles. -

 I  would  not  like  to  go  into  further
 details.  I  would  only  ask  some  specific
 questions  and  would  expect  specific
 answers  to  them.

 How  many  incidents  of  bank  dacoity
 have  taken  place  jn  Delhi  since  lst

 ‘January,  1980  and  how  many  culprits
 have  been  arrested  so  far?  What  is

 the  tota]  amount  which  has  een  loot-

 ed  by  the  dacoits  from  the  87105.0  of

 Delhi  since  1st  January,  1980  and  how

 much  of  that  amount  has  heen  reco-

 vered  so  fay?  What  are  the  preven-

 tive  measures  that  the  Administration

 has  taken  from  time  to  time  for  the

 security  of  the  banks  and  with  what

 effect?

 **Expunged  as  ordered  by
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 SHRI  ?.  VENKATASUBBAIAH:
 The  hon.  Member  has  mentioned  about
 West  Bengal.  I  only  in  a  passing  refer-.
 ence  said  that  West  Bengai  also  is  not.
 free  from  thjs.  As  a  matter  of  fact,
 it  is  not  only  free  but  perhaps
 heads  the  list.  That  is  what  I  have
 said.  According  (०  the  information

 we  have  received,  in  West  Bengal  there

 were  11  incidents  of  bank  dacoity  out
 of  24  in  the  whole  country  in  1980;  and
 there  were  16  such  incidents  in  1981  in
 West  Bengal  out  of  40  jn  the  country.
 Thus,  West  Bengal  accounts  for  40  per
 cent  of  the  total  bank  dacoity  cases  in

 the  country  in  1980  and  1981.  During
 the  current  year  upto  21-2-1982,  there

 have  been  11  incidents  of  bank  robbery
 and  dacoity  in  the  country,  and  six  of

 them  have  occurred  in  West  Bengal.

 PROF.  2r  CHAND  PAL:  dave  you

 any  knowledge  about  the  दा",  that

 some  of  the  arrested  persons  belong-
 ed**  (Interruptions) ,

 MR.  DEPUTY-SPEAKER:

 allow  this  question.

 7  do  not

 PROF.  RUP  CHAND  PAL:  All  r:ght.
 Sir.

 SHRI  P.  VENKATASUBBAIAN:  This

 is  an  jnsinuation.  Whenever  there  is

 a  dacoity,  should  I  say  that  it  is  being

 done  by.**

 MR.  DEPUTY-SPEAKER:  He  has  al-

 ready  withdrawn  it;  it  is  not  proper.

 SHRI  ?.  VENKATASUBBAIAH:  I

 have  already  mentioned  about  the  bank

 dacoities  that  have  taken  place  in

 Delhi.  During  1980,  there  was  no  bank

 dacoity  or  robbery.  In  1981,  there  were

 2  and  in  1982.0  it  is  one,  There  are  the

 statistics  that  I  wanted  to  give.

 SHRI  SATYAGOPAL  MISRA:  How

 many  of  them  have  been  arrested?

 SHRI  ए.  VENKATASUBBAIAH;  The

 hon.  Member  also  wanted  to  know,

 whose  car  was  involved  in  this  davoity

 etc,  I  would  like  to  state  on  the  floor
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 [Shri  ए,  Venkatasubbaiah]

 of  the  House  that  investigations  in  this

 case  as  also  in  the  previous  dacoity

 cases  are  going  on.  There  are  some

 inter-State  dacoits  that  are  operating.

 These  people  are  not  only  confined  to

 Delhi.

 We  cannot  expect  that  only  resi-

 dents  of  Delhi  would  do  the  dacoity

 in  Delhi.  It  is  not  like  that,  They

 are  not  controlled  by  any  Citizenship
 Act  or  any  residential  Act.  These  are

 inter-state  dacoits,  that  are  operating.

 It  takes  some  time  to  investigate  and

 I  do  no  want  to  spell  out  all  those

 details?  It  may  viliate  the  investiga-
 tions  and  the  culprits  may  not  be

 brought  to  book,

 PROF,  १,  6.  RANGA  (Guntur):  It

 would  help  the  dacoits.

 श्री  राम  स्वरूप  राम  (गया)  :

 उपाध्यक्ष  महोदय,  कैनारा  बैक  की  जो

 डर्कती  हुई  वह  सचमुच  में  बहुत  दुखद

 बैंकों  की  शाखाएं  सारे  देश  में  फली  हुई  हे  ।

 हिन्दुस्तान  के  सभी  कोनों  में  दें  हों  क  शाखाएं

 फैलो  हुई  हैं  और  दिल्‍ली  में  इतनी  बड़ी  घटनाएं

 (CA)

 इतनी  डर्कतियां  हुईं,  बिहार.  में  इतनी

 हुईं  या  और  सरी  स्टेट्स  में  इतनी

 डर्कतियां हुईं  |

 कल  राज्य सभा  में  वित्त  उपमंत्री,

 श्री  जनादेश  पुजारी  ने  जत्र:ब  देते  हुए-

 बताया  कि  पिछले  साल  40  बैंक  शाखायें  लूटी

 गई  जिनमें  से  16  शाखाएं  वैस्ट  बंगाल  की  थीं  |

 इस  बाते  से.  स्पष्ट पता  चलता  है  कि

 40  परसेन्ट  बैंक  रावरीज  बंगाल  में  हुई  हैं
 ।

 MR.  DEPUTY-SPEAKER:  We  are

 not  discussing  about  Bengal,  Calcutta,

 but  about  Delhi.

 MR.  DEPUTY-SPEAKER:  Come  to

 the  subject  proper.

 SHRI  SATYASADHAN  CHAKRA-

 BORTY:  Do  you  know  how  many

 were  apprehended  by  the  police?  How

 many  of  them  were  arrested?  Do  you
 know  that?  Do  you  know  the  figures?

 है  चाहे  वह  देश  के
 क्यों  न  हो,  वह  सारे  देश

 दुःखद  घटना  है  कौर  सरकार  को
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 44  मिनट  पर  वहां  पुलिस  पहुंची
 ।

 इसमें  जो  टाइम  फेक्टर  है  वह  बहुत  महत्व

 रखता  है  ।  यदि  पुलिस  ने  अधिव  “सतकंता

 के  साथ  काम  लिया  होता  कौर  पुलिस

 काफी  एक्टिव  रहती  तो  मैं  समझता  हूं

 कैनरा  बैंक  को  लूटने  वाले  जो  डकैत  थे

 वह  गिरफ्तार  हो  जाते  और  जो  लूटेड

 प्रापर्टी  थी  वह  रिकवर  हो  जाती  ।  मैं

 मैं  ase  माध्यम  से  माननीय  मंत्री

 जी  को  आगाह  करना  चाहता  हूं  कि  वे

 देश  की  समस्त  देहाती  और  अरबन

 मालूम  नहीं  होता  हैं
 ।

 हो  सकता  है  श्री

 वेंकट सु बैया साहव  को  मालूम  होता  हो  ।

 इस  आधार  पर  में  यह  जानना  चाहता

 इस  तरह  की  जो  घटनायें  देश  में  हुई

 हैं  उनके  वारे  में,  इस  सदन  की  मेज  पर

 रखने  का  विचार  रखती  है
 ?

 कौर  क्या

 भविष्य  में  इस  तरह  की  घटनायें.  देहाती

 और  अ्ररबन  क्षेत्र  की  बैंकों  में  न  घटें,

 उसके  लिए  सरकार  कोई  सख्त  कदम  उठाने

 (CA)

 जा  रही  है  ?  यदि  हां,  तो  वे  कदम  कौन

 से  हैं  ?

 13-00  hrs.

 SHRI  ?.  VENKATASUBBAIAH:
 Because  of  the  historic  steps  which

 have  been  taken  by  our  Prime  Minis-

 ter,  the  branches  have  spread  far  and

 wide  in  the  country.  As  I  have  stated
 in  my  statement  already—there  are

 35000  branches  of  commercia]  banks  in
 the  country  in  the  far-flung  areas.  I

 have  told  the  House,  through  you,  Sir,
 about  the  security  measures  to  te

 taken,  what  the  financial  constraints

 are,  and  how  many  people  are  to  be

 employed.  Suppose  they  are  armed,
 what  will  be  the  repercussions—is  it

 going  to  help  in  stopping  the  dacoits,
 or  will  ३  have  an  adverse  eifect,  or

 result  in  rifles  being  snatched  (है
 as  mentioned  by  our  hon.  friend.  These

 are  the  matters  which  have  to  be  look-

 ed  into  very  carefully,  i.e.  in  far-flung

 areas,  what  steps  are  going  to  7e  taken.

 We  are  discussing  this  matter  with

 the  managements  of  various  banks.  A

 suggestion  was  made  to  identify  cer-

 tain  vulnerable  places  where  there  15

 a  possibility  of  dacoities  taking  place,

 Steps  are  also  being  taken  in  this  re-

 gard,

 They  said  that  in  West  Bengal,  40

 per  cent  of  the  dacoities  have  tuken

 place.  Naturally,  Mr.  Ram  Swaroop

 Ram  asked  that  when  40  per  cent  of

 the  dacoities  have  taken  place  in  West

 Benga]  alone,  whether  that  does  not

 reflect  on  the  administration,  whereas

 less  dacoities  have  been  there  in  «ther

 places—in  Delhi,  2  or  3.  That  is  a

 matter  on  which  the  State  Government

 will  take  81]  necessary  steps  to  see

 that  thsee  things  are  properly  main-

 tained.

 About  qdacoities  which  have  taken

 place  in  other  places,  we  have  to  get

 the  necessary  information  from  them.

 Whatever  information  js  available,

 has  been  given  to  the  House.  About

 action  taken,  and  what  is  the  result  of

 the  investigation  he  asked  me  a  ques-

 tion—whether  a  comprehensive  report
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 ।

 [Shri  ।.  Venkatasubbaiah]

 will  be  placed  on  the  Table  of  the

 House.  At  this  point  of  time,  I  wi"!  not

 be  able  to  give  any  answer.  If  any

 specific  question  is  put  in  this  connec-

 tion,  we  will  consider  it.  ः

 SHRI  6.  2.  BANATWALLA  (Pon-

 nani):  It  is  a  matter  of  common  know-

 ledge  that  there  is  a  spurt  in  crimes.

 This  may  not  be  accepted  by  Govern-

 ment,  who  may  come  forward  with  all

 kinds  of  statistics.  That  apart,  tne  fact

 remains  that  law  and  order  is  deterio-

 rating.

 With  respect  to  this  particular  bank,

 we  have  this  very  routine  reply  that  is

 being  given  by  Government.  It  just

 narrates  the  incident,  and  says  that

 action  is  being  faken.  This  shows  the

 indifferent  attitude  the  Government

 has  taken,  at  which  I  must  express  My

 serious  disappointment,

 I  have  been  very  keenly  listening  to

 the  reply  given  by  the  hon,  Minister.

 That  reply  is  also  most  disappointing.

 We  have  been  told  that  police  is  ask-

 ing  the  banks  to  make  security  arrange-

 ments.  There  are  financial  ए01151 !' 81111 5;

 and,  therefore,  there  15  helplessness.

 Banks  will  require  so  many  thousands

 of  armed  guards  involving  an  expen-

 diture  of  50  many  crores,  So,  there  is

 helplessness,

 Another  point  made  is  that  it  con-

 cerns  the  State  Governments.  So,  let

 the  State  Governments  look  aller  this

 thing.  It  is  a  very  disappointing  way

 of  tackling  the  whole  situation.

 This  particular  instance  deserves  se-

 rious  consideration.  There  are  three

 important  aspects  which  I  wou!d  like

 to  place  before  the  Governinent  and

 the  House,  In  the  first  place,  this  ins-

 tance  of  bank  dacoity  is  a  glaring  ins-

 tance  of  the  lapse  of  all  security  ar-

 rangements  by  the  Police.  When  I  say

 so,  and  make  this  specific  charge

 against  the  Government—to  be  rebut-

 ted  if  they  can  do  so—I  must  draw

 your  attention  to  certain  important
 points  with  respect  to  the  background
 to  this  charge.  It  has  been  already
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 pointed  out  that  this  particular  bank
 dacoity  is  not  the  first  of  its  kind.  In

 the  recent  past,  we  have  had  two  more.

 We  found  two  more  day-light  robberies.

 The  Canara  Bank  Branch  in  South

 Extension  was  looted  of  Rs,  6.35  lakhs.
 The  second  instance  ए  the  recent  pest
 was  of  the  Greater  Kailash  Branch
 of  the  Bank  of  India  where  Rs.  1.75
 lakhs  were  looted.  Now,  this  is  the

 thirg  major  bank  dacoity  in  South
 Delhi.  There  is  also  the  similarity
 of  modus  operandi.  ८9  has  _  been

 pointed  out  by  one  hon,member,  the

 dacoity  is  taking  place  at  banks  which

 conduct  business  when  other  estab-
 lishments  in  the  area  are  closed,  Then
 another  similarity  in  the  modug  op-
 erandi  in  all  the  three  cases  was  that
 the  dacoits  entered  the  banks  a  little

 later  after  the  banks  had  closed  their

 money  trausactions  for  the  day.
 Here  we  11816.0  two  particular  points.
 This  is  not  the  first  instance  of  the

 bank  dacoity  in  the  recent  past;  and

 secondly,  there  is  the  similarity  of
 modus  operandi,

 We  have  a  tall  claim  made  by  this
 Government  with  respect  to  the  secu-

 rity  arrangements  that  have  been
 made,  We  had  been  told  and  are  be-
 ing  told  many  times  repeatedly  that
 there  is  round-the-clock  patrolling.
 This  particular  assurance  has  been

 given  to  ug  many  times.  We  had  been
 told  of  this  so-called  round-the-clock

 patrolling  many  times.  ।  (0 रण  know
 whether  that  patrolling  was  in  snor-

 ing  slumber  when  this  dacvity  was  be-

 ing  committed?  When  the  second  ma-

 jor  bank  dacoity  took  place,  we  were

 assured  that  there  woulg  be  pclice  pi-
 ckets  especially  near  the  hanks  operat-
 ed  during  holidays  or  after  office

 hours,  Was  there  or  was  there  not
 an  implementation  of  this  assurance
 that  had  been  given  to  the  people.  of
 Delhi?  After  the  second  bank  dacoity,

 Wag  there  police  picket  here?
 Yes,  perhaps,  theré  was  a  lone  const-
 able  standing  somewhere  in  the  cor-

 ner;  and  that  constable  also  perhaps
 moved  away  from  the  scene  immedi-

 ately  before  the  money  transaction  had
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 come  to  a  close,  that  is,  immediately
 before  the  time  for  the  modus  operan-
 di  had  come  about.

 We  have  been  told  that  police  pat-
 rolling  has  been  intensified:  we  were
 also  told  that  there  are  12  motor-cycles
 fitted  with  wireless  sets  which  have
 been  mobilised  to  patrol  different
 areas.  Where  are  those  motor-cycles?
 What  has  happened  to  them?  We
 were  also  told  that  four  vans  are  ever

 ready  to  follow  robbers.  These  are
 all  assurances  given  only  some  time

 past.  1  you  so  wish,  I  w'll  give  the

 dates  also  when  these  assurances  had
 been  given  to  the  people  of  Delhi.  But

 ।  d०  not  know  what  happened  to  this

 patrolling,  the  police  pickets,  these
 vans  and  so  on?

 Therefore,  from  this  it  js  clear  that

 there  had  been  a  serious  lapse  on  the

 part  of  the  police  with  regard  to

 security.  The  whole  operation  took

 place  in  the  bank  within  10  minutes,
 Then  the  dacoits  drove  away  on  the

 wrong  side  of  the  Ring  Road.  There

 Wag  no  patrolling,  no  check,  ncthing.
 Then  they  had  time  and  Jeasure  en-

 ough  to  set  one  of  their  carg  ablaze.
 All  this  had  happened.  Where  was

 the  so-called  patrolling?  The  car  of

 the  dacocits  sped  away  on  the  wrong
 side  of  the  Ring  Road,  But  there  was

 nobody  to  challenge  especially  in  the

 background  of  the  increas‘ng  number
 of  crimes  and  this  being  not  the  first

 incident  of  major  bank  dacoity.
 Therefore,  in  order  to  help  the  Gov-

 ernment  to  maintain  law  and  order  I

 would  like  to  know  whether  any  se-

 tious  inquiry  has  been  made  into  the

 Japses  by  the  Police  themselves  if  not
 whether  such  an  inquiry  would  be
 made  and  the  police  officials  respon-
 sible  for  lapses  of  security  arrange-
 ments  would  be  taken’  to  _  task?

 The  second  aspect  of  the  whole

 thing  is  the  lapses  and  laxity  in  the

 detection  of  crimes.  which  has  been

 clearly  borne  out  by  some  other  hon.

 Members  also.  Even  in  the  case  of

 the  first  two  dacoities  which  took

 place  some  time  ago,  though  vigorous
 investigations  are  being  made,  those

 vigorous  investigations  are  not  lead-

 ing  to  any  results.

 PROF.  MADHU  DANDAVATE

 (Rajapur):  He  is  using  physical  force
 to  ask  the  question.

 SHRI  (५,  1  BANATWALLA:  The
 so  called  vigorous  jnvestigation  has

 produced  no  effect.

 The  same  day  when  this  Bank  was
 looted  i.e.  on  21st  February  another

 petrol  pump  was  looted  ४५  rcbhers.
 And  that  looting  of  the  petrol  pump
 was  also  not  the  first  incident.  But

 just  four  or  five  days  prior  to  that,
 three  petrol  pumps  had  been
 looted.  And  what  did  the  Government

 do?  The  Government  just  told  the

 petrol  pump  owners  to  keep  their,  own

 security  arrangements,  This  is  the  in-
 different  attitude  that  has  been  taken.

 Therefore,  the  second  aspect  js:  what
 is  being  done  to  see  that  the  so  called

 vigorous  investigation  does  not  merely
 remain  vigorous  but  also  becomes
 effective?  With  all  the  vehemence  at

 म  command,

 MR.  DEPUTY-SPEAKER:  Every
 word  that  is  used  by  you  is  vehe-
 ment.

 SHRI  G  1.  BANATWALLA:
 ।  would  like  to  say  that  the  present
 tendency  is  to  hide  facts  with  res-

 pect  to  crimes,  Here  I  may  say
 that  false  statistics  about  crimes  start-

 ing  from  the  police  station  and  ulti-

 mately  ending  up  with  this  Govern-
 ment  are  being  given  !n  Farliament
 and  outside.  Here  you  will  agree
 with  me  when  ।  say  that  if  we  try
 to  hide  the  extent  of  the  disease,  no

 doctor  on  earth  will  be  able  to  pres-
 cribe  any  remedy,  not  to  talk  about
 cure  of  the  same.  Therefore,  I  want

 to  ask:.  what  attempt  is  being  made

 in  order  to  see  that  the  statistics  with

 respect  to  crime  are  being  made  to  re-

 flect  the  actual  position?  9०  ९-

 ample,  I  referred  to  the  petrol  pump

 dacoity  on  the  same  day,  ६९.  2151.0  Feb-

 Tuary.  You  will  be  surprised  and

 angry  also  Mr,  Deputy-Speaker,  to
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 know  that  on  the  same  day,  the  crime
 bulletin  that  was  issued  by  the  Delhi
 Police  referred  to  no  such  incident

 having  taken  place,  This  is  an  at-

 tempt  to  hide  the  extent  of  the  crime.
 And  it  is  when  we  try  to  hide  the  dis-
 ease  that  no  remedy  can  be  prescribe

 eq  for  that  particular  purpose.  What
 attempt  is  being  made  in  order  to  see
 that  this  particular  tendency  is  curb-
 ed  and  our  statistics  reveal  the  actual
 health  of  the  nation?  I  hope  that  due

 attention  and  serious  attention  will  be

 Paid  to  all  these  three  aspects,  name-

 ly,  the  lapses  in  security  arrangements
 on  the  part  of  the  Police,  lapses  and

 laxity  as  far  as  the  investigation  15
 concerned  and  removal  of  the  te:den-

 cy  to  hide  statistics  with  respect  to

 crimes.  It  ३  01115]  then  that  we  will
 be  able  to  make  any  070817९55  with

 respect  to  improving  the  law  and  or-
 der  situation.

 SHRI  ?.  VENKATASUBBAIAH:
 I  will  confine  myself  to  the  subject
 matter  under  discussion,  because  he

 has  very  vociferously,  very  effective-
 ly  and  very  vigorously  referred  to
 the  various  omissions  and  commissi-
 ons  on  the  part  of  the  Government.
 There  will  be  a  proper  time  for  me  to

 deal  with  those  things  mere  force-

 fully  than  he  has  done  today  and  the

 Government  is  prepared  to  come  out

 with  all  the  replies  that  he  requires.

 He  referred  to  complacency  or  in-

 difference  on  the  part  of  the  police.
 So  far  as  this  incident  is  concerned,
 ।  want  to  make  it  very  clear  that

 there  was  neither  complacency,  nor

 negligence,  nor  connivance.  ।  can

 just  narrate  the  events  so  that  the

 hon.  Member  may  know  what  actually

 happened.

 SHRI  ८.  1t.  BANATWALLA:

 May  I  point  out...

 SHRT  ?.  VENKATASUBBAIAH:
 He  ऑ  ao  hon.  and  respected  Member.

 Do  you  think  that  ह  will  not  reply  to

 the  points  raised  by  him?
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 SHRI  ४.  M,  BANATWALLA:

 But  that  respected  Member  is  not  al-

 lowed  to  go  to  Sholapur  ard  Pune.

 SHRI  ए.  VENKATASUBBAIAH:

 Respectable  Members  must  stay  in

 their  own  765])601 ए &  places.

 AN  HON.  MEMBER:  Why  -  should

 he  go  to  Pune?

 MR.  DEPUTY-SPEAKER:  Please
 do  not  bring  in  extraneous  matters.

 SHRI  ?.  पापरा:
 I  will  again  reiterate  that  the  police
 were  alert  and  took  immediate  action.

 This  Bank  is  located  in  the  ground
 floor  og  the  double  storey  residential

 house  in  Maharani  Bagh.  The  owner

 lives  in  the  first  floor.  The  build-

 ing  is  in  a  lower  level  than  the  road.

 There  are  two  telephones  in  the  hank.

 One  telephone  was  put  out  of  order  by
 the  dacoits.  The  other  was  working.
 There  is  a  telephone’  in  the  owner’s

 house,  but  it  was  not  in  order.  The

 landlord's  son  had  to  go  all  the  way

 to  telephone  to  the  Control  Room.
 The  incident  ‘  reported  to  have  tak-

 en  place  between  12.30  and  12.38  hrs,

 So,  the  whole  thing  took  place  in  8

 minutes.

 AN  HON.  MEMBER:  They  are  com-

 petent  people.

 SHRI  ?.  VENKATASUBBAIAH:

 The  intimation  was  received  by  the

 Control  Room  at  12.44  pm.  The

 police  arrived  at  the  scene  at  12.49

 ?...  within  5  minutes.  (Interruptions)

 The  first  duty  of  the  police  '5  to

 see  that  the  premises  js  cordoned  off

 so  that  the  evidence  that  is  available

 is  not  tampered  with.  They  have

 also  to  give  protection  to  the  Bank

 and  its  employees.  Then  they  have

 to  make  enquiries.  They  were  told

 after  some  time,  after  10-15  minutes,

 that  they  have  gone  out  in  a  car  be-

 891 11४  a  particular  number.  Immedi-

 ately,  the  news  was  flasked  to  all  the

 places  to  spot  out  this  particular
 car.  One  Control]  Room  gave  the  in-

 10ए--न1.  that  the  particular  car

 is  found  one  km  away  from  the  Bank.
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 found  one  km  away  from  the  Bauk,
 but  it  म  burning.  So,  the  police  went

 there  and  again  made  enquiries.  If

 a  car  is  burning,  they  have  to  find

 out  what  has  happened  to  the  occu-

 pants  of  the  car.  After  some  inves-

 tigation,  one  gentleman  came  _  101.0

 ward  and  said  “there  was  another  car

 waiting  on  the  spot,  when  this  car

 was  burning,  they  got  into  the  other

 car  and  sped  away”.  By  the  time

 the  police  received  this  information,

 that  car  would  have  gone  beyond  their

 reach,  because  they  wW®re  travelling

 in  a  car  ang  not  in  gq  bullock  cart  or

 on  foot.  So,  by  the  t'me  the  police
 came  to  know  that  they  have  aban-

 .doned  the  car  and  sped  away  in  ano-

 ther  car  there  was  8  gap  of  one  hour.

 Still,  within  the  time  available  the

 police  did  their  best.  ।  may  tell  you

 that  ।  have  mentioned  last  year’s

 case  also.  The  investigat’on  is  on,

 the  investigation  is  in  progress.  So,
 it  is  not  in  public  interest  or  in  the

 interest  of  apprehending  the  cul-

 prits  that  the  deta‘ls  are  placed  be

 fore  the  House.  It  is  for  a  thorough,
 efficient  investigation  sw  that  the  cul-

 prits  may  not  take  any  clue  and  go
 beyond  the  arms  of  law  or  justice.

 So,  for  that  purpose  we  said  that  no

 efforts  are  spared  jin  getting  the  matter

 completely  investigated,

 (Interruptions)

 So  far  as  the  investigat'on  goes,

 थ  there  does  not  seem  to  be  any  lag.
 I  am  speaking  about  police.  About
 the  other  part  of  the  investigation  it

 is  yet  to  be  worked  out  and  investi-

 -gations  have  to  be  made,  then  only

 We  can  Say  whether  there  is  collu-

 sion,  connivance  or  complacency,  iं

 difference  or  whatever  it  is.  It  is  not

 proper  at  this  stage  to  reveal  all  those

 things.  Investigation  is  proceeding
 on.  1  may  assure’  hon.  Mr.  Banat-

 walla  about  this.  He  has  taken  ८-

 ception  to  “vigorous”  steps.  t८  I  say

 “strong”  steps,  then?  [  have  to  find

 an  appropriate  word  to  say  about  the

 intens'ty  and  sincereity  of  the  Gov-

 ernment,  16  I  used  only  the  word

 “step”,  he  would  have  asked  ‘Why

 not  vigorous?  Why  not  strong?’

 BAC  Rep.  350-

 So,  in  order  to  guard  myself  from  Mr.

 Banatwalla,  I  said  that  vigorous  steps
 are  being  taken,  investigation  is  on
 and  we  will  spare  no  efforts  to  see

 that  the  culprits  are  booked.

 SHRI  -.  NEELALOHITHADASAN
 NADAR  (Trivandrum):  What  about

 banning  his  v:sit  to  Pune?

 MR.  DEPUTY-SPEAKLR:  Please

 don't  disturb,  Ee  is  not  yeilding.

 SHRI  ?.  VENKATAS3UBBAIAH:

 1  sa¥d,  he  has  been  placed  in  his

 respective  place.  I  have  already  told
 this  in  the  House.

 13.27  hrs.

 BUSINESS  ADVISORY  COMMITTEE
 TWENTY-FirtH  REPORT

 THE  MINISTER  OF  STATE  र
 THE  MINISTRY  OF  HOME  AFFAIRS
 AND  DEPARTMENT  0फ़  1.6 लि. 5-
 MENTARY  AFFAIRS  (SHRI  फ.

 VENKATASUBBAIAH):  Sir,  1  beg  to
 move.

 “That  this  House  do  agree  with
 the  Twenty-fifth  Report  of  the
 Bus'ness  Advisory  (201111111 (९९2  pres-
 ented  to  the  House  on  the  23rd

 February,  1982.”

 MR.  DEPUTY-SPEAKER:  The

 question  is:

 “That  this  House  do  agree  with
 the  Twenty-fifth  Report  of  the  Bus-
 iness  Advisory  Committee  presented
 to  the  House  on  the  23rd  Febru-

 ary,  1982.”

 The  motion  was  adopted.

 13.28  hrs.

 The  Lok  Sabha  then  adjourned  for
 Lunch  till  thirty  minutes  past  Four-

 teen  of  the  Clock.


